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SUBJECT - [oruarding of copiess of the Ordar passed by

~the Ceptral ﬂdmlnlsgrgtiue Trlbunal,Béngalore Ganch
Bangalore. :

Please find anclosed hereuith a copy of the ORDER /
STAY/INTERIM ORDER. passed

applicatlun(s) on ---__lb
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this . Tribunal in the sbove said
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Date Office Notes I Orders of Tribunal
/N ¥ [ W
PKS(VC)/VR(M )
5.7.1993"
Since the respondents have complied with
the orders passed by this Tribunal, Dr, M.S.
Nagaraja for the petitioner does not press
the petition., The proceedings sre therefors
~ dropped, ——
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